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Loans Sanctioned to Swgar Mills

5014. SHR1 CHHITUBHA DEVII-
BHAI GAMIT: Will the Minister
of FINANCE be pleascd to state:

(a) the total amount of loans sanc-
tioned to sugar mills by central finan-
cial agencies as on June 30, 1990:

(b) the details of loans sanctioned
to private and public sector sugar
mills respectively;

(¢) the amount of loans outstanding
against these sugar mills on the above
datc: and

(d) the main rcasons thcrefor and
by when this amount is likely to be
recovered?
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THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI ANIL SHASTRI): (a), (b),
(c) & (d) According to the informa-
tion furnished by the four All India
Term Lending Financial Institutions
namely. Industrial Development Bank
of India (IDBI). Industrial Finance
Corporation of India (IFCI), Industrial
Credit and Investment Corporation of
India (ICICI) and Industrial Recons-
truction Bank of India (IRBI), the
total assistance sanctioned to Sugar
Mills in Private Scctor and Public
Sector and assistance outstanding as
on Junc 30, 1990 is as follows:

(Rs. in crores) .

Assistance  Assistance
sanctioned  outstanding
IDBI Private Sector 114.00 74 00
Public Sector 87.00 29.00
ToraLd* 559.00
1FC1 Private Scclor 90.48 39.33,
Public Sector 59.29 29.66
ToraL"* 464.97 - -
ICICI Private Sector 58.48% 29.40%
Public Sector 1.95% 0.49*
ToiaL** . . . 228.48% -
IRBI Private Sector 37.92 24.34*
Public Sector 18.12 6.74*
TOTAL** 76.04

(*These figures are as oa 31-3-1990)

(**The total assistance sanctioned includes the cooperative and joint sectors

as well).
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The above financial institutions have
also reported that the outstanding loan
amount is rccovered in phases from
the units as per the repayment sche-
dule.

Closed Rolling Mills in Maharashtra

5015. SHRI KISANRAO BABU-
RAO BANKHELE: Will the Minis-
ter of STEEL. AND MINES be pleased

to state:

(a) thc names of the rolling mills
lying closed in Muharashtr.;

(b) the amount of capital blocked
and thc persons unemployed as a
result thereof;

(¢c) the rcasons for closure; and

" (d) the steps tuken/proposed to be
takcn to recopen these mills?

THE MINISTER OF STEEL AND
MINES AND THE MINISTER OF
LAW AND JUSTICE (SHRI DINFSH
GOSWAMI): (a) to (d) The infor-
mation is being collected and will be
laid on the Table of the¢ House.

SEPTEMBER 7, 1990

Written Answers 144

[English]

Performance of Banks in extending
Credit under IRDP

5016. SHRI T. BASHEER: Will
the Minister of I INANCE bc pleased
to state:

(a) whether Government have  re-
viewed the performance of commer-
cial banks in cxtending credit under
the Integrated Rural Development
Programme (IRDP);

(b) if <0, the physical target set by
cach commercial bank to advanc:
loans under IRDP in Kerala during
1988-89 and 1989-90; and

(¢} the amount of lo‘ans advanced
to thc IRDP beneficiaries as against
the targets fixed?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHR1 ANIL SHASTRI): (a) to (¢)
According to the details availablc, the
progress under Integrated Rural Deve-
lopment Programme (IRDP) in Kerala
during 1988-89 and 1989-90 is given
below:—

(Rs. in lakhs)
Year Total Total Total Total Credit
allocation  expendi-  Physical — Phvyical mrbili-
ture targets  achieve- sation
(feanilies ment
numbers) (in num-
hers)
1988-89 1805.79 1878.84 84054 87006  3234.5]
1989-90 1871.12 1926.69 72843 74150  3157.11
Reserve Bank of India has not IMF's assistance for improving ba-
fixed any bank-wise or State-wise lance of Payment

credit target for IRDP. The leiiding

under IRDP is a part of banks’ loans
to weaker section. For weaker scc-
tion, the banks are required to achieve
a target of 109 of their total ad-
vances. The Ministry of Agricul-
ture conducts concurrent evaluation of
IRDP to strcamline and improve the
pace of implcmentation of the Pro-
gramme.
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